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 relief  to  all  workers  in  the  above  Depart-
 ment,  to  constitute  an  expert  committee  to
 go  into  the  working  of  the  Weaving  Depart-
 ment  and  to  work  all  other  Departments
 normally.

 However,  right  from  the  beginning,  the
 management  started  violating  the  agrecment.
 The  Unions  repeatedly  protested  and
 demanded  government’s  intervention.  The
 Expert  Committee  admitted  that  the  looms
 functioning  in  Birla  Mills  were,  by  and

 large,  the  same  as  those  of  other  mills.  A
 day  before  the  next  scheduled  meeting  of
 the  Expert  Committee,  the  management
 suddenly  declared  lockout.  The  Expert
 Committee  met  without  the  representatives
 of  the  workers  and  gave  a  one-sided  report
 blaming  the  workers  and  approving  the
 closure  of  the  Weaving  Department.

 In  such  a  situation,  there  is  obviously  90
 alternative  for  Government  But  to  take
 over  the  mill,

 (viil)  Expansion  of  A.1.R.  and  Doordarshan
 facilities  in  ।  P.

 धी  सत्य  नारायण  जटिया  (उज्जैन)  :  मध्य

 प्रदेश  में  आकाशवाणी  भीर  दूरदर्शन  प्रसारण

 सेवा  को  व्यापक  बना  कर  स्तर  में  वृद्धि  की

 जाए  ।  मध्य  प्रदेण  में  जहां  साक्षरता  का  प्रति-

 दात  कम  है  भा कश वाणी  और  द्रदशंन  को

 प्रदेश  के  लोगों  को  अद्यतन  जानकारी  देने  प्रभावी

 माध्यम  बनाया  जाना  चाहिये  ।  जहाँ  अन्य

 प्रदेशों  में  आकाशवाणी  केन्द्रों  की  समाचार  इका-

 इयों  का  स्तर  बढ़ाकर  वहाँ  समाचार  सम्पादक

 के  पद  की  स्थापना  की  गई  है*  वहीं  मध्य  प्रदेश
 की  राजधानी  भोपाल  के  गाकादयावाणी  केन्द्र  को

 इससे  वंचित  कर  दिया  गया  है  ।  भावइयकता

 इस  बात  की  है  कि  मध्य  प्रदेश  के  व्यापक

 विस्तारित  क्षेत्रफल  और
 विभिन्‍न

 सांस्कृतिक

 परम्पराओं  के  आधार  पर  प्रत्येक  राजस्व

 संभाग  केन्द्र  पर  गकादावाणी  और  द्दीन

 केन्द्र  स्थापित  किए  जावें  ।  मंदसौर  जिले  को

 टू रद ददन  प्रसारण  कार्यक्रम  में  सम्मिलित  किया

 जावे  ।  इसी  प्रकार  भोपाल  स्थित  क्षेत्रीय  प्रचार

 निदेशालय  में  भी  सक्षम  अधिकारी  नियुक्त  किया

 जाना  चाहिये  ।
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 अतएव  मेरा  केन्द्र  सरकार  कौर  सूचना
 प्रसारण  म-श्राव्य से  आग्रह  है  कि  मध्य  प्रदेश
 की  राजधानी  भोपाल  में  भाकादाबाणी  केन्द्र  में

 समाचार  सम्पादक  का  पद  स्थापित  कर  समा-

 चार  बुलेटिनों  की  संख्या  में  वृद्धि  की  जाए  ।
 क्षेत्रीय  प्रचार  निदेशालय  म  प्रादेशिक  अधि-

 कारी  नियुक्त  feat  जावे  ।  प्रदेश  में  उज्जैन.

 सहित  सभी  संभाग  केन्द्रों  पर  आकादावाणी  तथा

 दूरदर्शन  केन्द्रों  की  स्थापना  की  जावे  तथा  मन्द-

 सौर  जिले  में  उच्च  क्षमता  का  दूरदर्शन  प्रसा-

 रण  केन्द्र  स्थापित  किया  जावे  ।

 (ix)  Setting  up  of  proposed  Integral  Coach
 Factory  in  Maharashtra.

 DR.  SUBRAMANIAM  SWAMY
 (Bombay  North  East):  Sir,  the  Ministry
 of  Railways  are  actively  considering  the
 expansion  of  coach  building  capacity  in  view
 of  increase  in  demand  for  railway  passenger
 coaches  in  the  country.  The  Railways
 Survey.  Team  has  already  suggested  the
 establishment  of  a  new  Integral  Coach
 Factory  with  a  capacity  of  400  coaches  per
 annum  with  an  initial  investment  of  Rs.  40
 crores.

 The  capacity  will  be  later  expanded  to
 750  coaches  per  annum.  The  SICOM  had
 already  been  asked  to  make  a  study  about
 the  feasibility  of  locating  such  a  project  in
 Maharashtra.  A  feasibility  report  has  been
 forwarded  to  the  Union  Minister  for  Rail-
 ways  and  the  Ministry  has  been  requested  to
 consider  the  location  of  the  project  in  this
 State  by  a  letter  from  Honourable  Chief
 Minister  to  Union  Minister  of  Railways
 dated  6th  May,  1981.

 Thereafter,  this  issue  has  again  been
 taken  up  by  the  Chief  Minister  of  Maharas-
 htra,  with  the  Prime  Minister,  on  30th

 1983,  requesting  her  to  select
 a  suitable  site  near  Nagpur  for  setting  up
 this  factory  in  the  public  sector.

 The  Minister  for  Railways,  has  informed
 on  13th  October,  1983  that  the  proposal  for
 the  setting  up  of  a  new  Railway  Coach
 Production  Unit,  has  been  approved  in
 principle  by  the  Planning  Commission  in
 February,  1982.  The  Railway  Board  have
 also  recently  deputed  RITES  for  preparing
 a  detailed  Project  report,
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 I  request  that  this  new  proposed  Coach
 factory  be  located  in  Maharashtra.

 (x)  Funds  for  various  hydel  Projects  and
 Dams.

 थी  हरीा  रावत  (अलमोड़ा)  :
 उत्तर

 wee  की  नदियो ंमें  जल  विद्युत  उत्पादन  को

 असीम  क्षमता  है।  इस  नसीम  क्षमता  का

 दोहन  नहों  हों  पा  रहा  है  ।  काली, गोरी  धौली-

 गंगा,  अलकनन्दा,  पिंड  एवं  भागीरथी,  आदि

 नदियों  पर  कई  बहुत  दयोल  बाँध  प्रस्तावित है  ।
 राज्य  सरकार  धनाभाव में  इन  पर  कार्य  प्रारम्भ

 नहीं कर  पा  रही  है।  कुछ  बांधों  जिन  पर

 निर्माण  कार्य  प्रारम्भ हो  चुका  है  धनाभाव के

 कारण  गति  बहुत  धीमी  है  ।  मिली  माली  टिहरी

 बिष्णु  प्रयाग  भारी  परियोजनाएं  इस  का  ज्वलन्त

 प्रमाण है  ।
 मेरा  केन्द्रीय  सरकार से  अनुरोध  है  कि

 उत्तर  प्रदेश  के  ही  नहीं  समस्त  उत्तर  भारत  के

 हित  में  इन  परियोजनाओं का  निर्माण  कायें  वह

 अपने  हाथ  में  ले  तथा  ata  मेली  की  जल
 क्षमता के  उपयोग के  लिए  एक  दी्धी  कालीन

 योजना  तैयार  कर  उस  पर  अमल  प्रारम्भ  किया

 जाए ।  पंचेदवर  बैंक!  निर्माण  कार्य  प्रारम्भ

 हो  सके,  इस  AT  नेपाल  सरक।र  से  उच्च  स्तर

 पर  बातचीत  को  जानी  चाहिये  ।  इस  क्षेत्र को

 लघु जल  विद्युत  योजना  सर्वेक्षण के  उपरान्त

 केन्द्रीय  सरकार  के  सम्मुख  भाई  हैं  ।  उन्हें  शीघ्र
 स्वीकृति दी  जानी  गावदयक है  ।

 लम्बे  समय  से  पिंड  घाटी  परियोजना के

 नाम से  एक  जल  विद्युत  उत्पादन  योजना का
 प्रस्ताव  उत्तर  प्रदेश  सरकार  के  सम्मुख  लम्बित

 2:  इस  काय  का  सर्वेक्षण  भी  किया  जा

 चुका  है
 ।  -

 अतः  इस  परियोजना को  तात्कालिक  स्थिति

 की  जानकारी ले  कर  एन  एच  पी  सी  को  इस

 पर  कार्य  TITER  करना  चाहिये  ।

 (x1)  Need  to  provide  rigs  for  Tubewells  to
 Government  of  Orissa  to  meet  the  water  Shor-
 tage  in  the  State.

 SHRI  ARJUN  SETHI  (Bhadrak):  Sir,  a
 serious  and  unprecedented  situation  has
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 arisen  due  to  the  prolonged  dry  spell  that
 continues  since  November,  1983.0  throughout
 Orissa  State  and  in  Chandbali,  Basudebpur
 and  Thihidi  ८  D.  blocks  of  Balasore  dis-
 trict  in  particular  leading  to  the  acute
 shortage  of  drinking  water  to  the  people  in
 the  saline  pronc  belt  of  the  district.  Since  the
 water  level  has  gone  down,  on  the  onset  of
 summer,  most  of  the  tubewells  are  lying  either
 defunct  or  they  are  full  ofsaline  water.  After
 the  devastating  cyclone  followed  by  drought
 during  the  year  1982  about  33  deep  tubewells
 were  sanctioned  in  the  areas  to  help  provide
 drinking  water  to  the  people  since  most  of
 the  tubewells  were  then  made  defunct  by
 saline  inundation.  But  these  33  tubewells
 could  not  be  sunk  till  the  date,  partly  due
 to  the  non-availability  of  rigs  and  partly  due
 to  the  demands  of  the  contractors  for  revised
 rates  of  installation  charges  which  could
 not  unfortunately  be  settled  yet.  Whetever
 tubewells  were  sanctioned  under  accelerated
 drinking  water  schemes  of  the  Centre,  the
 same  could  not  materialise  for  the  non-
 availability  of  rigs  etc.  In  order  to  avoid
 the  difficulties  of  deep  boring,  salinity  of
 water  and  water  logging  the  DANIDA
 experts  were  alotted  the  areas  to  help  solve
 the  situation.  But  the  DANIDA  scheme
 has  not  made  any  dent  whatsoever  on  the
 probiem,  although  the  scheme  has  been
 working  since  1982.

 Hence,  I  urge  upon  the  Government  at
 the  Centre  to  provide  more  rigs  to  the
 State  government  of  Orissa  to  help  sinking
 of  the  sanctioned  tubewells  on  emergency
 basis  and  immediate  working  of  the
 DANIDA  scheme  to  provide  drinking  water
 to  the  people,  for  their  survival.

 13.50  brs.

 DEMANDS  FOR-GRANTS  (GENERAL)
 1984-85

 Ministry  of  Home  Affairs—Contd.

 MR.  DEPUTY  SPEAKER:  Now,  the
 House  will  take  up  further  discussion  and
 voting  on  the  Demands  for  Grants  under
 the  control  of  the  Ministry  of  Home  Affairs.
 Shri  Ravindra  Varma.,,,

 SHRI  RAVINDRA  VARMA  (Bombay
 North)  :  Mr.  Deputy  Speaker,  Sir,  I  have
 the  highest  regard  for  my  right  hon.  friend,
 the  Home  Minister  and  his  amiable  team  of
 colleagues.  I  would,  therefore,  have  liked


